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CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELLHI

Customs, Service Tax & Anti Dumping Branch
Weekly Statement of dispatch of order from 09/04/2018 to 13/04/2018

S.No Appeal No Application No Order No Order recd. date Dt. Of order
From Secy of sent to CR
President/VP/
Members
Final Orders
ST/50291/2014- FO/ST/A/51075-
1 09/04/2018
Cu[DB] 51076/2018 11/04/2018
ST/55548/2014- FO/ST/A/51097/2018
2 Cu[DB] /A/51097/201 09/04/2018 11/04/2018
AD/51983/2017- FO/AD/A/51102-
3 / 09/04/2018
Cu[DB] 51103/2018 11/04/2018
ST/1561/2014- FO/ST/A/51111/20
a CU[DB] /ST/pJ511L11/2018 09/04/2018 11/04/2018
ST/51305/2014- FO/ST/A/5111
5 CU[DB] / /51118/2018 09/04/2018 11/04/2018
ST/50479/2014-
6 CU[DB] FO/ST/A/51106/2018 09/04/2018 11/04/2018
ST/58282/2013-
7 CU[DB] FO/ST/A/51112/2018 09/04/2018 11/04/2018
ST/53802/2014-
8 CU[DB] FO/ST/A/51119/2018 09/04/2018 11/04/2018
ST/52989/2014-
9 Ccu[DB] FO/ST/A/51121/2018 09/04/2018 11/04/2018
ST/52833/2014-
10 CU[DB] FO/ST/A/51122/2018 09/04/2018 11/04/2018
ST/51715/2014-
1 CU[DB] FO/ST/A/51123/2018 09/04/2018 11/04/2018
ST/59160/2013-
12 CU[DB] FO/ST/A/51113/2018 09/04/2018 11/04/2018
ST/50128/2016-
13 CU[DB] FO/ST/A/51107/2018 09/04/2018 11/04/2018
14 ST/1318/2010-CU[DB] FO/ST/A/51088/2018 09/04/2018 11/04/2018




ST/50039/2014-

15 CUDB] FO/ST/A/51096/2018 11/04/2018 12/04/2018
i C/451/2009-CU[DB] FO/C/A/51105/2018 11/04/2018 12/04/2018
17 C/51876/2017-CU[DB] FO/C/A/51138/2018 11/04/2018 12/04/2018
e C/50288/2018-CU[DB] FO/C/A/51074/2018 11/04/2018 12/04/2018
. ST/47/2011-CU[DB] FO/ST/A/51124/2018 11/04/2018 12/04/2018
ST/51116/2014- FO/ST/A/51108-
11/04/2018
20 CU[DB] 51109/2018 /04/ 12/04/2018
> ST/650/2012-CU[DB] FO/ST/A/51110/2018 11/04/2018 12/04/2018
ST/52584/2015-
o FO/ST/A/51120/2018 11/04/2018 12/04/2018
CU[DB]
ST/53943/2014-
45 FO/ST/A/51087/2018 11/04/2018 12/04/2018
CU[DB]
ST/51199/2017-
o FO/ST/A/51089/2018 11/04/2018 12/04/2018
CU[DB]
ST/51742/2017-
P FO/ST/A/51086/2018 11/04/2018 12/04/2018
CU[DB]
ST/58794/2013-
%6 FO/ST/A/51084/2018 11/04/2018 12/04/2018
CU[DB]
ST/58550/2013-
- FO/ST/A/51085/2018 11/04/2018 12/04/2018
Cu[DB]
- C/50346/2018-CU[DB] FO/C/A/51090-51091/2018 | 11/04/2018 12/04/2018
ST/54267/2014- FO/ST/A/51093-
29 CU[DB] 51094/2018 11/04/2018 12/04/2018
MISC ORDERS
1 .
" EL/[SDOE;I]W/ =018 ST/COD/50056/2018 MO/50147-50148/2018 09/04/2018 11/04/2018
5 23505;34/ 2083 ST/COD/50067/2018 MO/50138-50139/2018 11/04/2018 12/04/2018

.
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ST/51887/2014-
Cu[DB]

ST/ROA/50089/2018

MO/50134-50135/2018

11/04/2018

12/04/2018

Kind Attention: To maintain the transprancy in this tribunal all judicial orders are being suo-moto

uploaded in PDF format on the CESTAT website immediately after signature of the Hon’ble members

on the same day for the parties and public at large.

Thus all the interested parties and other information seekers under R.T.I Act may

download these orders from CESTAT website.

MISTRAR




